THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRALESHD

BOTIFICATION
Ohatod Ginvahati the 287 July, 2020

MO HCVIT-13 208 /25490, 11 s {or informhabion that the represcilabione
subsmitied by the following stafl of Subordinate: Courts of Assarm for then tiareo
could not be considored on the grounds as mentioned Detow.

(1)

Non Completion of 3 (three) years in service

Smb Satada Chakratorty, Stena Grade |, Offce ot e stk t and
Sesalnng Judege, Kokiajha

Shr Partha Pratin Dutla, Steno Grade-T1 Office of the Delnet and
Suastons Judge, Sivasaa

Shii Utpal Marayan Dci, Steno Grade-[l, Ofnee of e Chied
Tadicial Magistrate, Sivasiaga

St Jonals Baishya, Steno Grade 1, Office of the et Jacdha
Maqistrate, kamrup, Amingaon

Shi Subharkar Roy Karmuikar, Steno Grade 11, Oftiee of The Chicd
Juclicial Magsistrate, Sivasayeas

Shine Ankur Jvoti Sarmia, Steno Grade-HL o Ofhce of The Chacd
Juehicial Magiatiate, Natbarn

Shri Oipgyctt Das, LDA, Office of the Prinapal Judiges, batinby Courd,
Barpeta

Shie Bhasken  Jyott Borgohamn, LA, Office of the Distrg b and
Seasions Judage, Farmgan)

Shr Anupal Sarme, TDHA,Offtce of thelistncl and Sessions ok,
Golaghat

Smit Nidarshana Palowary, LDA, Office of the Distnct and Sesaaoas,
Judge, Nagaon

Shit Mauchum Ramchiary, LA, Office of the Dsticet and saeslons
Juekge, Nagaon

St L. Chonglon, LDAOfICe of the Distict and Sessons Judoge,
idalbarn

st Monashree Paul, 1DA, Office of the Dstnct and Seasion
Jucdge, Kartn Anglong, Diphu

Shre Himangshe Kajkhowa,  TDAOfhce of  the Chuet Juchoial
Magistrate, Kartyi Anglong, Diphu

Shet Keushik Borgohain, 1OA, Qffice of the Dol s bessione,
Judge, Karbi Anglong, Diphu

Shie Koz Ziadl Isiam, LDA, Office of the Dastnct and s
Judge, Dima Hasao, Hatlong

Shit Privanka Prateem Lahkar, LDA, Office of the Cleel daohd
Magistrate, Famrup (M3, Guwahati

St Mridul Kalita, LA, Office of  the aisbicd ared Sessins
Judge, Karbi Anglong, Diphu

Shin Rartha Boruab, Copyist, Office of the Chict Tudioio] Magetiate,
Gotaghat
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Shir Gautam Nath,  Copyist,  Office of - (heChie Jucheaal
Magistrate, Sonitpur, Tezpur

Shrt Jiten Borah, Copyist, Office of the District and Sessions judoe,
Gotaghat

Shri Monuj Bori,Copylst, Office of the Distrct ancd Sessions Judos,
Karbi Anglong, Diphu

Lhit Dhaneowar Payeng, Computer Typist, Office af the st
and Sessions Judge, Kokbahar

Shin Gawtan Ley, Computer Typist, Oftice of the Disleied il
Sessions dage, Karengan,)

Skt 2up Kumar Paud, Compuler Typist, Gthiee wh thes Thstie b agd
Sessions Judge, Kokrajha

Sl Deepamont Saikia, Computer Typist, Office of e Chicd
Judicial Magistrate, Jorhal

Shri Ralul Boruah, Cotnputer Typist, Office ot thelbistiet
Sessions tudge, Bhemal

Ground No. 2
Wihere required vacancy against the post is not available.

Shin Sanjay Bhatlachajee, Steno Grade-], Ofhice of the Distitel e
Sosstons Judge, Bongaigaon

Shiel Biju Saikia, Steno Grade-n, Ofice of Lhes Disbrel and Sessiors
Judage, Golaghat

Shil Manindra Mazumdear, Steno Grade-1T, Office ol the Detnet aiid
Sessions Judge, Dhubit

Shiy Amit Ghosh, Steno Grade-11, - Office of - the Dislirl abwd
Seasions hudge, Bameta

Shit Pinty Ghosh, Steno Grade-1TE - Office ol the Ciie Juschieaa
Magistrate, Barpeta

Srati Monjuri Biswas, Steno Grade-131, Otfice ol the Chied Jaoeia!
Magistrate, Dibrugarh

Shii Mipan kamar Das, Steno Grade-11 Office of the Distoet and
Sessions Judge, Malbarl

Shin Gopal Goswami, UDA, Office of the SDIM(I), Gohpu

Shei Naziul slarm, YDA, Office of the Distnet andd Lessions Judde,
Mallrar

Shi Badrul Istam, UDA, Office of the Cifserict ithied Sessons ude,
Dhubri

She Dibp Dutta, UDA, Office of the SDIM{M), Marghonta

Shir Dipankar Das, DA, Office of the Munsiff, IR DANSINe,

Shri Manash Pratm  Baruah, [DA, Office of the SEIRKRG,
Biswanath Charlal

Sm Junt Deka, LDA, Office of the SDIMIM), Biswanatl Chanal
Shin Pankai Majumdar, Copyist, Office of the SONIMUMT, Bokakia
Shri “hah Lyranuzzaman, {opyist, Oftwre Gl T
SOIMM), Bilasipara

Sty Manju Das, Copyst/ Typisl, OFfice of the Drtret il
Judyger, Karimgan)
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Shri Bhaskar Mahanta, Computer Typist, Office of the Choet
Judicial Magistrate, Tinsukia

Shri Arindom Roy, Typist, Office of the | abowr Court, Dibrugarh
Shri Shon Talukdar, Process Server, Office of the Special Judge,
Addl, CBI Court No.1, Assam, Guwahati

Shwi Keshab Buragohan, Process Server, (e of the S0,
Chapakhowa

Shel Rabi Das, Process Server, Office of the Disteict amd Saesosons
Judye, Darrang, Mangaldoi

She Bipul Kamar, Frocess Server, Office of the Monsitf, Boal

Shri Md. Mafjal Ali, Peon, Office of the Chict duchadal Macgistiate,
Larrany, Mangaldoi

shirn Ajoy Kumar Dem, Peon, Office of the SDIMM), Mok

Shri Lalit Rabha, Pecn, Office of the Chied Judicial Magistrate,
kamrup {M), Guwahati

Shri Jayanta Deka, Peon, Office of the Chiet Judicid Mogistrate,
Hailakandi

Shri Daneswar Sahanah, Peon, Office of the Princpal Jadops,
Family Court, No. 1, Karmrup (M}, Guwahali

Shri Bidyut Saikia, Peon, Office of the District and Seosione, hudge,
Golaghat

Shri Basistha Ram Nath, Chowkider, Office of the SUM{M3,
Hatsindiman

Lhi Bharat Thapa, Peon, Office of the District and Sessions
Judge, Lakhimpur

Shrl Biswagyoti Chetia, Driver, Office of the District andd Sessions
Judye, Nagaon

Shir Md. Mazibur Rahman Laskar, Driver, Office of theMember,
MACT, Nagaon

Shrt Manjur Al, Driver, Office of the Principal Judge, Family Cout,
M. 1, Kdmrup (M), Guwahati

Shn Sanjeeb Das, Dnver, Office of the Member, MACT, Tespu

Shri Baku! Chandra Swargiary, Driver, Office of the Destrict and
Sessions Judyge, Nagaon

Shr Lakshmi Kanta Singh, Driver, Office of the Dietnet and
Sessions Judge, Nagaon

Shri Pranfal Kakati, Dnver, Office of the MACT, No3, Kamsup (M),
Guwahal

Shry Arup Sonowal, Driver, Office of the Chief Judicial Macastrale,
Udalguri

Ground No. 3

Where the concerned appointing authority has raised
objection on the transfer of the staff to other districts,
unless suitable replacement is made in their places or
where ground shown is insufficient.

shri Khanindra Jit Konwar, Steno Grade-1,Office of the Disbrict and
Sessions Judge, Karbi Angiong, Diphu



2. Shiri Ashok Kumar Dutta, Steno Grade-T, Office of the Dishiet and
Sessions Judge, Sivasadear
3. St Dighgjoy Talukdar, Steno Grade-171, Office of the Distacd and
Sessions Judge, Morigaon
-l. Shi Samsher Bahadur, Steno Grade 1T, Office of the Distnet and
Sessiong hudye, Hallakand
h. Shirr Mohammad Liwan £han, Sleno Grade-HLOMice af the Distr
and Sessions Judge, Hlalakand
6. Shit Moharmed Ashrar Tkbal, Steno Grade-TH, CHhee of the Thns
Judicial Magistrate, Karmaany
/. Shint Mashhood Sati, Steno Grade-HT, Gffce ol e Distoel and
Semsions Judge, Earimgany
8. St Kumen Garay, Steng Grade-TH, Office oF the Distnet s
Sesssions Jadge, akhimpur
g, Shie Roimoy Bardolon, U DA, Office of the SDIMM), Sokakbat
103, Shii Jyotirmaoy Medha, LDA, Otfice of the Chiet Jodhaal Moot
Malbar
11, St Ujjata Kalita, Peon, OFiciz of the Distoct and Seesione udloe,
Karimeem)
1.2. S Budheswar Kalla, Peon, Office of the SDIMM), Hoga
By Chidin,
SddSClantan Baraad
REGISTRAR (VIGILANCE)
Memo No HCVIT-131/2018 /7 2580-2555 /A, Dated 28.0/7. 2020
Copy to:-
1 The Pustrct & Sessions Judge (Al
2. The Mentber, MACT (Al
3. The Presicding Officer, Famity Court (All)
4, The Special udge, CBI, Assam, Addb. Court Noo 1,2, & 50 Uhenddman,
Guwahats
5. The Chiel Judical Magistrate (Al
6. The Projedt Manager, Gauhab High Court, Guwahaly for uploadiog i

Notification in the: Gauhati High Cowrt Website,



THE GAUHATI HIGH COURT AT GUWAHATI

FTHE HIGH COURT OF AYSAM NACALAND, MIZORAM AND ARUNACHAL PRALE ST

NOTIFICATION
Lhated Guavahati the 2857 Tuly, 2020

Mo HO VI 131/2018/258489// t s Tor information that the representatioe,
submatted by the followimneg statf of Subordinate Lot of Ascara tor i tansfes
could not be consdered on the grounds a5 mentioned belov:

(1)
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Ground No. 1
Non Completion ot 3 (three) years in service

Smt Sorads Chakraborty, Steno Geade-1, Offiee of the Dreinet aned
Sessiung  udge, Bokrajhar

Shi Partha Pratirn Dutte, Steno Grade T, e of e Dkt an
Sirnsions Judge, Hivasagar

Shir Utpal Narayan Deb, Steno Grade-1l, Olheeaf e Chise
Judicial Magistrate, Sivasigal

Smibi Jonab Bashya, Steno Grade T5 Ofhee o Uie Chier Tudhe ol
Magistrate, Eamrap, Aimingaon

Shit Subliankar Roy karmakan, Steno Grade 1 Office of the Chuet
Jueicial Magsistrate, Sivasagal

Shri Ankur Jyol Sarma, Steno Grade T, Othee ol the Chieet
Judicial Magistrate, Nalbarn

Shet Dippyoti Das, LDA, Office of the Priincipal Judge, Famity ot
Bearpela

Shrnt Bhasker  Jyoti Borgubain, LOA, Office o the Distoet i
Sessions Judage, Koanmgan)

Shiri Anupal Sarma, LDA,Oce of theDistnet ancd Sessione, Juelepe,
Giolaghat

Smt Nidarshana Patowary, LA, Ofhice of the Disbinet and Sessicn:
hudge, Nagaon

Shirt Mauchum Ramehiary, LA, Ohice of te Distnicl and heasnns
Judae, Nagaon

Shii L. Chonglos, LDA,Office of the Distnct and Sessons Tadge,
Naibar

$mbe Monashree Paai, LOA, Office of the Distoch and Sossians
Judye, Karb Angleng, Diphu

Shit Hhimangshu Rajkhowe,  LDA Othice of  the Chiel  hadioal
Magistrate, Kathi Anglong, Diphu

Ghre Koushik Borgohain, LDA, Office of the Distocl and Sesuians
Judoge, Karbi Anglong, Diphu

Shine Kaar Ziaul lslam, LDA, Oifice of the Distncd and Seosion
Judge, Dima Hasso, Haflong

Shit Privanka Proteem Lahkar, LDA, Office of the Chiel Tudie
Magistrate:, Kamrup (M), Guwahatl

Shire Mol Kehta, TDA, Office ol the Distnet and sessians,
Judge, Karb Anglong, Diphu

Shin Partha Boraah, Copyist, Gtfice of the Chiel Tudiaal Maagratiate,
Golaghat
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Shri Gaulam  Nath, Copyist, Office  of  theChiel Judicial
Maqistrate, Senitpur, Tezpur

Shri Jiten Borah, Copyist, Office of the District and Sessions Tudye,
Golaghat

Shri Monu) Born,Copyist, Office of the Distict and Sessions Jadge,
Kanbn Anglong, Diphu

Styt Dhaneswar Payeng, Computer Typist, Office of the Oiston
and Sessions Judge, Kokrajhar

skt Gautam Dey, Computer Typist, Office of e Distint ol
SOasI0NS JUcige, kannigan)

St Rups Ko Padl, Compuater Typist, Oftice of the Distis ! snd
Sessions Judge, Kokrajha

Sl Deepamont Saikia, Computer Typist, Orfice ol D Cheet
Judicial Macpistrate, Jorhat

Shn Ratul Borwah, Computer Typist, Offke of thebasined ond
Sessions Judge, Dhemeas)l

Ground No. 2
Wheire required vacancy against the post is 1 ol available

Snn Sanjay Bhattacharjee, Steno Grade-{, Office of tha Disetand
Sessionys Juddge, Bongalgaon

Shri By Saikia, Steno Grade-§, Ofhice of the tistrol and Sesadane
Judae, Golaghat

Shri Marindra Mazurnclar, Steno Grade-1E, Office ol the Distoet s
Sessions Judge, Dhubr

Shri Amit Ghoshy, Steno Grade-115, Office of the Distiet snd
Sessions Judge, Barpeta

Shit Pintu Ghosh, Steno Grade-111, Qffice of the Chiel fodical
Magstrate, Barpeta

Smt Mongun Biswas, Steno Grade-I1, Offiwe of the Chiet hikhicial
Magistrate, Ditrugarh

Shri Nipan Kumar 12as, Steno Grade-T001, Office of e Distiict and
Sessions Judge, Nalban

Shint Gopal Guswarmi, DDA, Office of the S2IM), Gobipom

Shri Nazrul 1slam, UDA, Office of the District and Sessions Tudge,
Nalbar

Shir Badod Islam, UDA, Office of the Distnal and Sessions Judge,
Dhubor

Shri Dihip Dutta, UOA, Office of the SDIMME, Maighetila

Shnt Dipankar Das, LDA, Office of the Munsiff, Bilasipara

Shit Manash  Prabim Baruan, 10DA, Gffice of  the SDIRICH),
Biswanath Charieli

Smiti furit Deka, LDA, Office of the SDIMIMY, Browanalhs Chanal
Shr Pankaj Majurmdar, Copyist, Ofice of the SDIMIM ), Bokakhat
Shrt Shah Imranwzzaman,  Copyist,  Office of e
SDIM{M), Bilasipara

Smit Manju Das, Copyist/Typst, Office of the Dislrict and Seswots
Judne, Karuimganj
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Shii Bhaskar Mahanta, Computer Typist, Office ot the Chief
Judicial Magistrate, Tinsukia

Shn Arindom Roy, Typist, Office of the Labour Court, Dibrugarh
Shii Shon Talukdar, Process Server, Office of the Speaal Judege,
Addl. CBL Courl No. U, Assam, Guwahati

St Feshab Buragohain, Process Server, Ofhce of the SDARER D,
Chapakhowa

Shri Rabi Das, Process Server, Office of the Drstnct and Sessione
Judye, Darrang, Mangaldo

Shii Biput Kumar, Process Server, Office of the Fursitf, Bajoh

Sini M, Fatjal Al Peon, Office of Lhe Chiel Judicsl Maoebratee,
Dt raing, Mangaldo

Shire Ajoy Eumar Das, Peon, Office of the SDIMM), Hopal

Shit Lalit Rabha, Peon, (ffice ol the Chiel Juchoal Magsbie,
Kamiup (M), Guwahaty

Shri dayanta Deka, Peon, Gffice of the Chiet udiciel Magistrele,
Hailakandi

Shr Daneswar  Sahanah, Peon, Office ob the Princigal dacdoe,
Family Court, Na.t, Kamrup (M), Guwahab

Shir Bidyut Saikia, Peon, Office of the Distncl and Sessions Judiee,
Golaghat

Shri Basistha Ram Nath, Chowkider, Otfice of the S0IR{M),
Hatsingimart

Shre Bharat Thapa,  Peon, Office: of the Distoct and Sessiont,
tudger, Lakhimpur

Shint Biswajyotl Chetia, Driver, Office of the Disbict and Sesaions
Judae:, Nagaon

Shri M. Mosibur Rahman Laskar, Driver, Office of thefMember,
MALT, Nagaon

Shiri Manjue All, Driver, Office of the Pnnapal Judge, Tamly Court,
No. 1, Karnrup (M), Guwahat

Shyi Sanjeet Das, Driver, Otfice of the Memboer, MACT, Tezpu

Shri Baku! Chandra Swarguary, Dever, Otfice o tie Distiel and
LSessions Judge, Nagaon

Shrr Lakshmi Kanta Singh, Dever, Office of the Dislncet andd
Sessions Judge, Nagaon

Shr Pranjal Kakati, Driver, Office of the MACT, No.s, Kamrup (M,
Guwahat)

Shri Arup Sonowal, Driver, Office of the Chief Judicial Magistiate,
Udaiguri

Ground No. 3

Where the concerned appointing authority has raised
objection on the Staff to other districts, unless suitable
replacement is made in their places or where ground
shown is insufficient,

St Khanindra Jit Konwar, Steno Grade-T,0fce of the District ang
sessions Judge, Karbi Anglong, Diphu



2. Shn Ashok Kumar Dulla, Steno Grade-I, Office of the Dyistiet and
Sessions ludge, Sivasagar

3. Shri Digbyoy Talukdar, Steno Grade-111, Office of the Distict and
Sussions Judye, Morigaon

4. Shn Samsher Bahadur, Steno Grade-1H, Offices of the Distnet an
Segaions Juddee, Hatakand

b, Shin Mohammad Lnran Khan, Stenc Grade- [T OMce al the Distogt
and Sesuons Judge, Halakand

b. She Mohamimad Ashral Tkbal, Stetio Grade- T Gitee of Lhee Clast
Judicial Magistrate, Farmgan

/. Shn Mashhood Safi, Sleno Grade-HE, Offices of The Distod il
Lessions Judage, Kanmagan)

. Shit Kumar Gaurav, Steno Grade-111 Otfice of te Distned and
Sesssions Judge, Lakbimpor

9. Shri onjoy Bosdolon, LA, Office of the S, Boklkbial

10, Shii yotimoy Medbn, L DA, Office ot the Chief Juchoral Flanmbiate,
Natban

11 Srati Upala Kalita, Peon, Office of thee [Habrict ancd Sessions Judige,
Kanmean)

12 Shin Budhieswar Kalita, Peon, Office o te SOIMEMG, Hop

By Greer,
Sebs Caantaon Bariah
REGISTRAR (VIGILANCL)
Momo Mo HC VI 1312018/ 2550-2555 /A Dated 28072000

Lopy tos

I.
2.
3.
]

%

The District & Sessions Judge (All)

he Member, MACT (All)

The Presiding Officer, Family Court (All)

The Specatb Judge, CBI, Assam, Addl Courl No. 1,2, & 3, Chandiméan,
Guwahali,

5 The Chief Judicdal Magistrate (All)

6/ 1he Project Manager, Gauhatt High Court, Guwahaty foo uploachng The,

Notification n the Gauhat High Court Website,

b HE B :
REGISTRAR (VIGILANCE)




